MO.EstE.(R}5)/134/2011 Date : 13.09.2011

The field placement of the following Trainee RIS Officers for I

phiase of Field Training w.e f 16.09.2011 to 27.01.2012, is herehy
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No Joming Time will be permissibie but actual journey
period will be allowed te the aforesaid Officers

The senior most judicial Officer stationed at the place
concerned will supervise the practical trainee under over all
contrel and supervision of District & Sessions Judge
conicerned who will ensure that the training is being giving
as per pnorms and module supplied by Rajasthan State
Judicial Academy, Jodhpur

District & Sessions Judge corcerned are authorised to draw
& disburse the salary ol Trainee Officers placed in his
judgeship for the period from 16.9.2011 to 31.01.2012
subject to the condition that the salary bills for the month of



January, 2012 shall be prepared only alter receiving
altendance sheet from RS)A, Jodhpur for the period from
28.01.13 vo:31.01.2012.
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